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MESSAGE FROM RAJYA SABHA 
Secretary: Sir, I have to report the 

following message received from the 
Secretary of Rajya Sabha:

“In accordance with the provi­
sions of rule 97 of the Rules of 
Procedure and Conduct of Busi­
ness in the Rajya Sabha. I am 
directed to enclose a copy of the 
Hindu Minority and Guardianship 
Bill, 1955, which has been passed 
as amended by the Rajya Sabha 
at its sitting held on the 7th April, 
1955.”

HINDU MINORITY AND GUARDIAN­
SHIP BTTJLt

Secretary: Sir, I lay the Hindu
Minority and Guardianship Bill„ 1955, 
as passed by the Rajya Sabha, on the 
Table of the House.

The Lok Sabha then adjourned till 
Eleven of the Clock on Saturday, the 
16th AprU, 1955.




